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sri R.K. Pandey is present fﬁ:fﬁhé‘

t

petitioner, Sri N.B. singh for the respun&a,,#
o)

is present., The cervice record of the petitioner

s in deciding the case more effectlvery.»

roduce the service record

may help u
sri N.B. Singh assures to p

pefore us within & week, Arguments heard, judgment

js reserved. The service record be tﬂturened to

B. singh when the Judgment is delivered.
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